1. Name of the corporate' debtor aléng with PAN/

T

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
EMI INFRASTRUCTURE PRIVATE LIMITED OPERATING IN
INFRASTRUCTURE EQUIPMENT SOLUTIONS AT PAN INDIA

- (Under Regulation 36A(1) of the Insolvency and Bankruptcy Board, of India (Insolvency

Resolution Process for Corporate Persons) Regulations,{'% 2016)

CIN/ LLP No.

EMI INFRASTRUCTURE PRIVATE
LIMITED .
U45208TN2008PTCO66054

sold in last financial year

2. | Address of the registered office P No.19B, Thirunavukkarasu Street,
: K amarajapuram, Selaiyur, Tambaram
Chennai Tamil Nadu - 600073
3. |URL of website www.emiinfrastructure.com
4. | Details of place where majorlty of fixed assets Maharashtra, Karnataka
____|are located : B} :
5. |Installed capacity of main products/ services RP is yet to ascertain
6. | Quantity and value of main products/ services|CD is in the business of infrastructure

equipment solutions based on the order. RP
is in the process of finalizing the accounts

7. |Number of employees/ workmen

INIL

Process email id to submit EOI

8. |Further details including last available financial |All documents can be sought from the office
statements (with schedules) of two years, lists of jof RP at 15/35 Musafer Jung Bahadur Street;
creditors, relevant dates for subsequent events of [Triplicane, Chennai 600005 and through E-
the process are available at: . mail cirp.emiinfra@gmail.com

9. E11g1b111ty for resolution applicants under section [Available at Website www.ibbi.eov.in or canl
25(2)(h) of the Code is available at: be sought by E-mailing at
. ' ' o cirp.emiinfra@gmail.com

10. | Last date for receipt of expression of interest  03.05.2023
11. | Date of issue of provisional list of prospect1ve 13.05.2023 -
| resolution applicants ' '
12. | Last date for submission of objections to|l8.05.2023
provisional list : ,
13. cirp.emiinfra@gmail.com

Date: 03.04.2023
Place: Chennai _

Form G Published in Malaimalar Tamil Newspaper on 03.04.2023

I\/ " ,:P;* )
.S l//vvdovw'«m R/\/’
Mathur Sabhapathy Viswanathan
Resolution Professional

IBBI/IPA-001/IP-P00674/2017-2018/11148

15/35 Musafer Jung Bahadur Street,
Triplicane Chennai 600 005
‘Email ID: cirp.emiinfra@gmail.com

For EMI INF RASTRUCTURE PRIVATE LIMITED ‘
Form G published in Business Standard English Newspaper on 03.04.2023 :




SHRRAM Shriram Finance Ltd.

Fisance | Registered Off.: Sri Towers, Plot No. 14A, South Phase
Industrial Estate, Guindy, Chennai 600 032

Branch Off: No.13, 3rd Floor, Meenakshi Towers,
Rajamannar Street, G N Chetty Road, T.Nagar, Chennai
- 600 017 Website: www.shriramfinance.in

POSSESSION NOTICE

Karnataka Gramin Bank

Head Office: Ballari

TENDER NOTIFICATION
Proposais are invited from eligile bidders for Selecton of System Integrator for Managed IT

Fordetaled nfomaton st R and necessryidding docunens, e it e fil

CHENNAI |

SOUTHERN RAILWAY

Headquarters Office, Commercial Branch.

EOI Notification No.: C.490/SDG/GCT (03)EOI dated 30/03/2023.
Notice Inviting Expression of Interest (EOI) for Engagement of
Consultancy Services for Logistics Market study and identification of
feasible Gati Shakti Cargo Terminals / other facilities for increasing
Rail coefficient over Southern Railway

monpay, 3 arriL 2023 Business Standard

INVITATION FOR EXPRESSION OF INTEREST FOR
EMI INFRASTRUCTURE PRIVATE LIMITED OPERATING

IN INFRASTRUCTURE EQUIPMENT SOLUTIONS
\T PAN INDIA

(Under Regulation 36A(1) of the Insolvency and Bankruptey Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

websites of Ki Canara I
A TAALSPONT INANAE CPTED! o s oo ouneoiss | it e ooy e i RELEVANT PARTICULARS
‘amalgamated with ” as per order : I
of NCLT, Chennal. Subsequently the name of “SHRIRAM TRANSPORT | [ BenéKerala Gramin Sank i upolailcargoteminals o away andprivate . 1| Name of the corporate debtor | EMI INFRASTRUCTURE
" “ » Last Date for Bid submission: 24-04-2023(03:00PM) This EQI along with PAN/ CIN/ LLP No. - PRIVATE LIMITED
FINANCE LIMITED” was changed as “SHRIRAM FINANCE LIMITED” with GENERAL MANAGER
provd with e undersand the scope of the schee and| U45208TN2008PTCO86054
effect from 30.11.2022 vide Certificate of Incorporation pursuant to change "Pariies' -0l Document - -
of name dated 30-11-2022. Ik m Th 2. |Address of the registered P No.19B, Thirunavukkarasu
Whereas, The undersigned being the authorised officer o Shriram Finance ol 5 office %rﬁ?ml;ﬁ]mca&l:g;mm Selaiyur
Limited (Formerly known as Shriram City Union Finance Limited ) under the anslerable.
Latest by 19-04-2023 up to 15.00 hr
provisions of the Securitisation and Reconstruction of Financial Assets and Lot o e e pori i Tamil Nal{U - 600073
Enforcement of Security Interest Act, 2002 (said Act) and in exercise of powers | B4 gPR A response: Offeosparse | /S 0pYof he rsponses hrough Speed Postsoas o reach 3. |URL of website WWW. com
conferred under Section 13(12) ofthe said Act read with Rule 3 ofthe Security PROTECTING INVESTING FINANCING ADVISING [ ES eI ki iriumnti et i Hrtng), 4. | Details of place where majority | Maharashtra, Kamataka
Interest (Enforcement) Rules, 2002 (said Rules) issued demand notices to the Aditya Birla Housing Finance Limited “;"‘Tm‘c'mﬁ:: warers Ofice, of fixed assets are located
Borrowers details of which are mentioned in the table below to repay the amount Registered Office: Indian Rayon Compound, Veraval, Gujarat 362266 p -
erone nthe sadcemand s, Th Borowrs g fa\reaym repay | | Braneh Offce: Acya i Housing Fnane, 1.7, Sai SogarSucin, T Voo o | T oo 00 W vy o 5. (Installed capacity of main RP is yet to ascertain
amount e Industrial Estate, Guindy, Chennai - 600032 products/ services
1. ABHFL: Authorized Officer Mr. Dinesh R ; Contact Number 919940544482, Chirag is i il
undersigned have taken Symbullc Possession & Physical Possession of the Lokhande: Contact Number: 919773758208 6. |Quany and V.alue of man €D is in the_ busmess_ of
products/ services sold in last |infrastructure equipment solutions
properties described herein below in exercise of powers conferred on him/her 2. Auction Service Provider (ASP):- Mis. Globe Tech Infosystems Private Limited - financial based on the order, RP is in th
under Section 13(4) of the said Act read with ule 8 f the said Rules, onthis 29th M. Samir Chakravorty; Contact No, +91 9810029933, 491 1244470855, nancial year ased on 10 order. RF IS in te
day of March, 2023, Email - CARE@BestAuctionDeal.com process of finalizing the accounts
The Borower i bartiular and the publc i s hereby cautoned not SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY 7. | Number of employees NL
‘¢ Borrower in particular and the public in general is hereby cautioned notto | P », cion Sale Notice for Sale of Immovable Asset(s) under the Securitization and . VASTU HOUSING FINANCE CORPORATION LTD rk
deal with the property and any dealing with the property will be subect to the . 2002 103 7. VASTU HOUSING FINANCE CORPORATION workmen _
charge of Shrram Finance L. for an amount as mentioned herein below with 202 AVA I P N IRt Caklivy et vyt || 5. |Further detas including last | Al documents oan be sought
interestthereon. gﬁ‘;f:“‘;mmlﬂ:e" fo the publc in general and in partcar to the B"";’mﬂﬂx HOUSING FINANGE “panarashira, CIN No.: U65322MH2005PLC272501 available financial statements | from the office of RP at 15/35
The Borrower's attention is invited to the provisions of the sub section 8 of Sec "~ POSSESSION NOTICE (For Immovable Property) (with schedules) of two years, | Musafer Jung Baadur Sireet,
13ofthe Act,inrespectof i i e it "Ti‘fwi‘;ﬁiflﬂé" »'5‘."""“”‘.3.%".‘1'-5?.'"221«"?23‘;3“ Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance| lss of creditors, relvant Trplicane, Chennai 600005
Borrower Name Amount dug as per| | fr YNine o Limtod oo e ot ’ i dates for subsequent events of | and through E-mail
and address Demand Notice and Twenty Six Pai 1441, Enforcament of Security Interest Act, 2002 and in exercise of powers conferred to him the process are available at: | cirp.emiinfra@gmail.com
Ws Kasthuree Aqua Needs 75.3,39,76,584/- | | ihedaeofrel 2 under section 13 (12)read with Rule 9 ofthe Securly Interest (Enforcemen) Rules 2002.| |9 T Fcibilfty for resolution ‘Available at Website www.ibbi.
Iy Asan Farook A, Nilofer Januhaa KA. . | Eligibility .lbbi.
No.5, SchoolStree, Suba Reddy, Paayam Vilage & | (Rupees Tee 01 | | Th esrv prico wilbs IR 465,340 Rupees Forty Four Lacs Sy Nine Thousand | |47 2 i ot et 106122 el oon o orover e, © K Haton applicants under section 25(2) | gov.in or can be sought by
Post Minjur Via Near NCTPS Chennai-600 120 Thirty Nine Lakhs Three Hundred and Forty Only) and the Eamest Money Deposit (EMD) will be INR |demand nofice bearing i il N i
Y \g account number HLO000000084013 being loan of Rs. 2486206 () of the Code is available at: | E-mailing at
(Borrower) Seventy Thousand | | 446834" (Rupces Four Lacs Forty Six Thousand Nine Hundred and ¥iry Four on) | |(Rupees Twenty Four Lacs Eighty Six Thousand Two Hundred Sx) a5 on 10-Oct-22 cirpemiinfra@gmail.com
Mr. Sudheer No.56, School Sireet, Suba Reddy Five Hundred and | | on05.05.2023 betwoen 1:00amto04:00pm. idnotces. Y
P 10. | Last date ft t of 03.05.2023
Palayam - Vallur, Ponneri, Tiruvallur, Chennai -600 120 | Eighty Four Only) as 'DESCRIPTION OF IMMOVABLE PROPERTY The borrowers having failed to repay the amoun, nofice is hereby given (o the borrower, . |Lasl 3‘3 for receipt o .00.
(Co-Borrower/Guarantor) on 22nd November, | | Al That Piece and Parcel Of Apariment No. 10 On First Fioor, Admeasuring 1164 Sa. Ft. | [ reoper f foreon e under Soton| ||~ o0 O ITE ot
Mrs. A. Jyothi No.56, School Street, Suba Reddy 2022 under| [ (SuperBuit-UpArea), UDS Area 396 So. Ft, Block No. J, Phase No. 1, In The Residental iorth 31Mar.23. 11. |Date of issue of provisional | 13.05.2023
r project The Royal Castle” , Constructed On Land Bearing S. Nos. 25518, 255/2A2, 25511A2, ) n -23.
:’::g:mxf:;‘é'u:::’m:i Tiravallur, Chennal -600120 | eforence of Loan 26213, 26211A1B, 2621282, 25812, 25912, 260, 261/1, 506, 507, 510, 51111, 5117241, 511/282, | - |The borrower n particular 0 list Q' resolution
Mirs. A. Kavitha - No.56, School Sireet, Suba Redd Account No 5111281, 511/2B2, 511/3A, 511/38, 512/1, 51213, Situated At No, 92, e Vastu Housin Financ crmw a;o i “: (E:’Umy B 5;‘”0 i amo o applicants
Irs. A. Kavitha - No.56, School Street, Suba Reddy lage hayat , Taluk And District ,and e u Housing Finance ration Limif nnai Bran r an amount ol
Palayam Vallur, Ponneri, Tiruvallur, Chennai -600 120 HSTNGTFZDBS.]‘O 01| Solned Boundaries Of The trtre Lan, Cast vacant Land & Jain Publ ool iest | |Rs.2486206/-(Rupees Twenty Four Lacs Eighty Six Thousand Two Hundred Six) and| || 12- Last date for submission of - 18.05.2023
(Co-Borrower/Guarantor) 0 3‘ ﬂ‘" ’ : s St Vil Scrol . R, ot St Viydya St & Ross Sout St | rs: heron cos ot objections to provisional list
restructured loan | | vidyalayaSchool & Vacant r_—n - - — -
Mrs. A. Prashanthi - No.56, School Street, Suba Reddy | (psTnGTF2102050 | | For cetaled tems and conditons of the sale, please refer o the fink provided in Description of Inmovable property 13. | Process emall id to submit EQl | cirp.emiinfra@gmail.com

Palayam Vallur, Ponneri,
(Co-Borrower/Guaranior)

Mrs. A. Sasirekha No.56, School Street, Suba Reddy

Palayam Vallur, Ponneri, Tiruvallur, Chennai -600 120

(Co-Borrower/Guarantor)

Mr. A. Lakshmaiah No.56, School Street, Suba Reddy

uvallur, Chennai -600 120 018) With further

interest at the
contractual rate,
within 60 days from
the receipt of said

Palayam Vallur, Ponneri, Tiruvallur, Chennai -600 120 notice.
(Co-Borrower/Guaranior) Loan A/c No:-
Mr. Ramaiah  No.56, School Street, Suba Reddy RSTNGTF21020500
Palayam Vallur, Ponneri, Tiruvallur, Chennai -600 120 | 18

(Co-Borrower/Guarantor)

Mr. Balachandar. AK No.56, School Street, Suba
Reddy Palayam Vallur, Ponneri, Tiruvallur, Chennai -
600 120(Co-Borrower/Guarantor)

Mr. A. Banuchandar No.56, School Street, Suba

Demand Notice
Dated:-01.12.2022

symbolic
Possession Dated:-

Reddy Palayam Vallur, Ponneri, Tiruvallur, Chennai - | 29 03 2023
600 120 (Co-Borrower/Guarantor) .
Mr. A. Suman - No.56, Schoal Street, Suba Reddy Physical
Palayam Vallur, Ponneri, Tiruvallur, Chennai -600 120 | Possession  Dated:-
(Co-Borrower/Guaranior) 29.03.2023

Description of Property

Symbolic Possession Taken

Item No.1-All that piece and Parcel of land measuring an extent of 178 sq.mir or
1915 sq.ft, with building thereon, comprised in survey Nos.174/1 Part as per Patta
No.147, New Gramanamam No 174/7 of Vallur Village, Ponneri taluk, Thiruvallur
District, Pe

North by: Vacantland, South by: Mr.E Krishna Reddy's land & building

East by: Atrangaral, West by: Mr.LKrishna Reddy's land, Mr.L Krishna Reddy's land
and building

Situated within the Sub Registration District of Thiruvottiyur and Registration
District of North Chennai

Item No.2 - All that piece and Parcel of land measuring an extent of 2797 Sq.ft, or
260 Sq.mt with building thereon, bearing door No.54/A, comprised 174/1 Part as
per Patta No.205, New Gramanalnam ND 174/2 of Vallur Village, Ponneri taluk,
Thiruvallur District, wi

Aditya Birla Housing Finance Limited/Secured Creditor's website i.e

i.e.hitps://BestAuctionDeal.com
Date: 02-04-2023
Place: Kancheepuram

rized Officer
Aditya Birla Houslng Flnance Limited

[See proviso to rule a(a; Sale noti

9/2C, Patta N

M G Nagar Part VI, Old Survey N

115, as per Patta New|

Authorised officer

Place : Chennai Vastu Housing Finance Corporation Ltd

uction Sale Notice to General Public APPENDIX-IV-A

e Inr sale of Immovable property

Mathur Sabhapathy Viswanathan

Resolution Professional
IBBI/IPA-001/1P-P00674/2017-2018/11148
15/35 Musafer Jung Bahadur Street,
Triplicane,Chennai 600 005

Email ID: cirp.emiinfra@gmail.com

For EMI INFRASTRUCTURE PRIVATE LIMITED

Date: 03.04.2023
Place: Chennai

Zonal ﬂ"lm nn Floor, Arcade Intetnational, Orbit Mall, Givil Lines, A|mel Road, Jaipur
E Auction Sale Notice for Sale of Immovable Assets under the Securilisalion and Reconstruction of Financial Assets and Enforcement of
002.

IN THE COURT OF THE PRINCIPAL SENIOR
CIVIL JUDGE BENGALURU RURAL DISTRICT

‘AT ANEKAL
0.8. No. 437 /2022

(5) that

whole scheduls of Auction Proceedings i &s under.

be sold on “AS is where is', As s what is", and 'Whatever there is" on 21.04.2023 from 1.00 PM 1o 5.00 PM for recovery of Bark's Dues_as
mentioned below plus interest and expenses due to the UCO Bank Secured Creditor from Following (Borrowers/Mortgagors/Guarantors). The

Details of E-A Date of E-Auction: 21.04.2023 Time: 1.00 PM 105.00 PM, Date of Visit : 15/04/2023 Time:
etails of E-Auction:- ;15 11,90 AM to 1:00 PM. Date of EMD Submission: 20/

BETWEEN: Smt. Sowmya H.S and others ...
f wil | | PLAINTIF

AND: Sri. Shankarappa and athers ...
DEFENDANTS

'SUMMONS/NOTICE TO DEFENDANT

13. Smt. Gowhar Unnisa, W/o Chand Pasha /ot
No. 20, War No. G2, Sampea Te, Chenar-
023 Up to 04:00 PM

ot mebinsadon W o - - et o3 “The perticul

Name of the Oulstanding }M
Description of Secured Assets Whereas the linifs above nemes s fied a it
Borrower ‘ ’ Amount as on Datel " EMD Amount for partiton n the jint family property against the
1[M/sRE  [Alth L Rs. Hall B- Reserve Price| [ defendants,plase notice that the above case was
Properties |1l B, BlockcA at Second floor situated al world Trade Park, Jawahar | 17,38,60,65420| s 14.50 Crore posted on anyou are hereby noified /summoned
TOPEIUes |, 41 Nehru Marg Jaiour in the Name of M/s R.F. Properlies &Trading s s |7 145,00 ks 1o appear in porson or through sounsel duly
Ltd. (Now | Ltd(now known as M/s World Trade Park Ltd ) Hall B at Second Floor % 8. 100 10| AN e Courtof i FRNCEAL SRR L
} Hall B Date 20/04/2023) e e e
\nown as | (SUperbult uparea 33741 sq ) On e lorth By  Hell &, On the south| 01.05.2017 and JUDGE. BENGALURU RURAL DISTR
by ‘other property On the East By:-Open space, On the West By - Open Uptod.00PM AHBKAL fling which h ot i b hrd
World Trade |Space docided. Take notice that in default of your
Park Ltd.)  [Allthe part and parcel of property consisting of Land and building portion| Rs. Hall C:- Reserve Price| | the case will be heard and determined in your
in Hall C at Third Fioor of A Block situated at world Trade Park, Jawahar Lal| 17,38,60,654.20 _ Rs.9.05 Crore sanco.
Nehru Marg Jaipur n the Name of Nis R F. Propertes &Trading LIg(now| - plus interest | re. o0.50 Lac fo ‘SCHEDULE PROPERTY
known as M/s World Trade Park Ltd . wef S g A0the s andgarcl fth nd e g S N
Hall C at Third floor : (Super Built up area 24430 Sq ft) On the North By :| 01.05.2017 and Hall ¢ 280 measuring 2 acre 02 guntas situated at
Open space , On the south by : Hall D, On the East By:-Open space, Onthel  expenses Dale 20/04/2023 S:L‘;‘:S&";J,‘.":& ;\g;:\ i, sl ok
W%‘BY' UW‘ 51‘“9 Upto3.00PM Road, West by: Ravappa Land. North by:
002 and the folowing T

amission in the prociamation. 3. The secured asset vill nat be sald below the reserve price.

depoied, an th same day orno ater han next workng day and remaining amount i . 75% of Bid

have been stated 1o fhe best of the informalion of the Authorized Oficer, but the Authorized Officer shall not be ansuierable for any error, misstatement or

ne successful bidder shall have to deposit 25% of the Bid amount, less EMD amount s AR
anoutsall b i it 1 D rom e cato of

e o e cou, it Minstaril offce,

By o
ion sale vill be oniine through e-auction portalf | Seniorcviljudge & JMFC Court, Anok:

il o, ECC oad).

the amoun

Northby : Road, South by : Mr.L
Westby : Sharmi wife of Dayakar's land building
Situated within the Sub Registration District of Thiruvottiyur and Registration

Eastby :Road

Physical Possession Taken

Item No.3 - Al that piece and parcel of vacant Land comprised in the following
Survey Numbers with an extent of below said list situated at Thottakadu & Naloor
VlHaue Ponneri Taluk & Thlru\lallur District and within sub Registration District of

itps:ibap. i or itps: A s all

o o7 Bk ot ko Th Ao DTy o 1 BTk S vt o spar i o Chrgs. I ehimfanes. oy othr o
Government or anyone el in respect of properties E-Auctiond)The Itending Bidder s advised ta
. ameas of ropry .oy dues . 7. Th drs s avisedto
detalled 1

ther N ekt A Wi o
Bengaluru 560065

Get insights

from wherever you are

BusinesSanbard
nsghi 0

i own ndependan auirs egrdn
ugh the portal

ons. . Fo mre et (1 3y prospecive

bidders may cortact Authorized Offceror Branch Hea.

SD/- Authorised Officer UCO Bank|

[ Date: 01.04.2023 Place: Jaipur
POONAWALLA
HOUSING FINANCE

I {pna Ghar, Apni Pehchan|

POONAWALLA HOUSING FINANCE LIMITED
(FORMERLY, MAGMA HOUSING FINANCE LIMITED)
REGISTERED OFHICE 602, 6th FLOOR, ZERO ONE IT PARK, SR. No. 79/1 GHORPADI,
UNDHWA ROAD, PUNE — 411036

DEMAND NOTICE
SECTION 13(2) OF THE
SARFAESI ACT,2002

You the below mentioned Borrowers/ Co-borrowers /Guarantors have availed Home |

 Propery ity )y motgaggyau st rperyis o Magma sig

Finance Ltd ‘MHFL" “PHFL".
Thiruvallur iy Soctn T2 Seoseton nd corecn o Franco s el Erorcamert of Sty oS AL 305 b e v o b Ooiandig s s o o oo st
SINo SurveyNo | Extent SN0 SurveyNo | Extent hR?‘v;esverhl'l\»e same have retumed un-served. Hence the contents of which are being published herewith as per Section 13(2) of the Act read with Rule 3(1) of The Security Interest (Enforcement)|
Thottakadu Village 14| 3975 | 46Cems g Dues, Demand Notce sen under Section 13(2) and Amout dimed there under re gven as under
Demand
[ Msi‘ 16.43 Cents 15| 3976 32Cents ne of the Borrawer, Co-Borro Details of the Secured Asset Noemande | Amount Due in Rs.
2 | te22B] | 1azsCens | 16| se77 | 250ems ar am oo y OfLona 800711 loNo.| 1323 | Rs, 35957658 (Rupees ThiyFie
Naloor Village 17 392/5A 14 Cents. . 209, 7 Str Sl NDS 129AM |30 As Per Patta S,Nos, 130/6b, 130/6a2 And Lacs Thirty Six Thousand Seven
v:mlu ubramaniam 130152 Al Madipakkam Vilage Hundred Sty Fve and Eighty Four
3 393/38 | fAcreiCents | 18 | 3985 | 200ens B o it s
4 398/1 1 Acre 03 Cents 19 397/2 20 Cents L“'" No: terest @ 17.68% pa fill repayment.
, 7. [ SANTH, PARANAN'S AT Jan25 | Rs. 37488708 (Rupoes Three
5 398/2 1Acre05Cents | 20 3994 56 Cents Loan Amount: Rs.3500001- Distct, Sindhupatt Sub Registry, Usilampatt Taluk, Veppanuthu Villge, Kallapati Natham Lakh Seventy Four Thousand Egh]
6 3937 | 69Cents 21 | 3936 | 96Cems Loan No: SNo.1141 Measuring 504 Sq. L Of Land Bounded By: Nort: House Belongs To Rasu And Hundred Ninely Seven Paise Eight
East West Lane, East: South North Road, South: Property Belongs To Nataraan. West: Oniy) together it furher erest
z 2048 39.5 Cents 2 305/4A__ | 46 Cents House Belongs To A. Mutheizh And South Norh Lane. At Presen This Propery As Natham @{115%5% il cpoymont
8 39319 44.5Cents 23 395/48 81Cents r g
393/2 49 Cents. 2 396/2 22Cents No.265 And In That House Bearing Door No.7/8b.
3. [RSelvara, Pan]ala, Sah Medicals | All That Plecs And Parcel Of The Land And Buldng Siuatod AL Palhanavadilage, | 94anZ3 Rs. 2450191 95(Rupoes
10 396/1C 62 Cents 25 396/3 23Cents Loan Amount: Rs.2500000/- Tiruppatur Tk, Vellore D., Measuring 33 Cents Of Land Comprised Insurvey No.121/1a Witiin TwentyFour Lakh FftyEight
1 396/1D 1Acre 88 Cents. 26 39711 21 Cents Loan No: The District Of District Of Vellore Within The ‘Thousand One Hundred Ninety
12| 896/1B | 50Cent 27| 8983 | 40Cent o ol e e
ents ents Of Selvaraj Measuring 33 Cents Of Land And Buiding North By: Property Of Mahendran together with furher interest @
13 | 396/1B2 | 49Cenis 28 | 398/ 230ents And Paih South By: Property O Sehvara 14.3% pa il repayment
—— - - - % | Kalavani Dhandayuthapari, ATt P d ol O tgoges Py Of SToNon SIS0 | 2023 | T 1095328 poss Ty
This notice is also hereby to caution the general pubic at large that the authorized 0,111 O Las Fity i Thousand Nine
offcer of Shriram Finance Limited is in the lawful Symbolic Possession & Physical Loan Amount: R 2000000/- Tirupur Disrict PollachiPin 642202 Hundred Fiy Thre and Tuenty Sx
Possession of the immovable properties mentioned herein above and the Borrowers oan No: HO116IH1201100247 e e i e

or any person shall not after receipt of this notice transfer by way of sale, lease or

he deal withy alienate any
this notice, without prior written consent of SFL.
Place: Chennai
Date ; 29-03-2023

Sd/- Authorised Officer
Shriram Finance Limited

from transferring the

way of sal,

per Section 13(13)of The Said
otherwise without our consent.

Ad,
Place: Tamilnadu
Date: 03.04.2023

FOR POONAWALLA HOUSING FINANCE LTD
(Formerly Known as Magma Housing Finance Ltd)
Authorised Officer
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INTHE HIGH COURT OF JUDICATURE
ATMADRAS

(Insolvency Jurisdiction)

‘TOWNS INSOLVENCY ACT 1909
K.Suresh,
$/0.G Karthikeyan,
Flat No. C, Sri Vi mayaga Nilayam,
und Floor, DoorNo 18/26,
nd Main Rnad Jai Nagar,
Chennai - 600 002
To: Unsecured Creditors
1.Ramesh, C/o. Karthik Dev,
Jains Ashyana, Phase I,
G-2,No.30, VembuliammanKoil Street,
| West K.K Nagar, Chennai - 600 078.
.. Unsecured Creditor 14
2. Veerasekaran, 1A, Ramaniyam Sai Kruti,

.. Insolvent!
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1stFloor, DoorNo.7, Venkatranthinam Na
ma_! Do et
020. ... Unsecured Creditor 15
3.VVNS Natarajan,
ﬂrﬁLamGerm%mnm s,
\(0, 2 501.
m glsc;um" ... Unsecured Credllor 19|

4. Mani Natarajan, C/o. Karthik D

West K K Nagar, Chennai— 600 075.
... Unsecured Creditor 20,
5. Palani, Sri Vel Enterprises,
Vinayaga Palace, 2nd Floor,
No.16/7, DrSubbarayan Nagar,
thStreet, a
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Unsecured Creditor 22
6. Amit, Financier,
No.88, KandhappaNaikan Street,
Flowers Road, Chemnai 600 084
Unsecured Creditor 24
7. Ramesh, Financier,
14, Ganesh Ram Colony.
Srinivasa Avenue Road,
Puram. Chennai 600 025.
Unsecured Creditor 26

8 Ramachandran,
38168z Floor, NihuSct oy Siech,
Mylapore, C 600020.
Unsecured Creditor 27
9. Varuppiah,
/0. Veerasekaran,
1A, Ramaniyam Sai Kruti,
IstFloor, Door No.7,
Venkatranthinam Nagar Main Road,
Indira Nagar, Adyar, Chennai 600 020.
‘Unsecured Creditor 28,
10. Kulandhaiswany,
Clo. Karthik Dev,
Jains Ashyana, Phase,
G-2, No.30, VembuliammanKoil Street,
West K K Nagar, Chennai 600 075.
 Unsecured Creditor 30,
1. Sakihi, Clo. Karthik Dev
Jains Ashyana, Phase I,
G-2, No.30, VembuliammanKoil Street,
‘West K K Nagar, Chennai — 600 075.
... Unsecured Creditor 31
12. Saravanan,
1A, Ramaniyam Sai Kruti,
IstFloor, DoorNo.7,
‘Venkatranthinam Nagar Main Road,
Indira Nagar, Ady
Chennai 600 020. .
13. Subramanian,
1A, Ramaniyam Sai Kruti,
IstFloor, DoorNo.7,
Venkatranthinam Nagar Main Road,
Indira Nagar, Adyar, Chennai 600 020.
‘Unsecured Creditor 34,
14. Santhosh Venkatachalam,
Clo. Karthik Dev,
Jains Ashyana, Phase T,
G-2,No.30, \«:mbnhamman.l(ml sum
‘West K.K Nagar, Chennai -
O ecued Craitor 35

~Unsecured Creditor 32

15. Balakrishnan,
Clo.Karthik Dev,
Jains Ashyana, Phas
G-2,No.30, \mxb\lhalmnznkoll it
| West KK Nagar, Chennai —
nxecured Ctednor 36
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Indira Nagar, Adyar, Chennai 600 020.
Unsecured Creditor 37

17. AlagappanChettiar,

No.180, L.B.Road, Adyar, Chennai 600 020.
‘Unsecured Creditor 38,

19. Gkart X

No.18/26, 2nd Main Road,

i Nagar, Arumby
Chennai 600 106. .
18 McR 2
2182, 31d Cross Street,
Ramachandra Nagar,

Unsecured Creditor 39
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‘Unsecured Creditor 44,
20. Karthikeyan, 5, PinchalaSubrmanyan,
Street, T:Nagar, Chennai 600 017.

... Unsecured Creditor 45
21. T Liyakath Ali, $/0.M.Thameem,
x Torwer, First Floor, F1,

Piot No.33, Bharathiyar Street,
Prashanthi Nagar, Pammal,
Chennai 600 075.

‘Unsecured Creditor 66/
22. Miss.S. Anusha,
=

BsTEs0 L quislo
oy Coumanamens
swifiugperer smd Gsd

18.05.2023

F2, Cynox Tower,
PlotNo.33, Bharathiyar Street,

Prashanthi Nagar, Pamual,

cl S .... Unsecured Creditor 67
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The above LD was filed by my client
uresh, before the Madras High Court. On
59:022025 the mater eame Enbetireid

D 5& (LPSTL] SfauT Hon'ble Master Court and
sarg QsaGurafed 2 arer D 7 SenrBau o0 Lud case, the Hon'ble Court pleased fo orderno-
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